AR i

3078

ailzlze

[ Br, | Descriptien T Baif Spouse Dependant-1 | Dependsnt-2 | Dependant-3 |

vear.. 20252 0,
1, Yol Babit... Chaud htur....., son/daughter/wife of Raam mandam. Chaudhus
S8 ¢ e yEEFS, belonging to .,B.i.E\OJ-.(....(,LaﬂiJ!.la.Li.Nﬂ..‘.Mth
service and presently working as ...O48se At endtnd i
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, rpy spouse and dependants®:

(Assnts m j;ainl; name indlcatin; the extent of joint cwnershlp will also have to be
ghveny

N, ; R Mame{S] | WName . MName | Etc Name |

') | Cash Andhdin | Bibh ; %
o 50,000 |'tosingh. | Qedi |

_—

(i} | Deposits in
Banks, Financial
Institutions And

Non-Banking | 2°/°°° | — — = s
Financiat

| Companies

filly | Bonds, | _ | f
Debentures and | : |
Shares In el e = i |
. companies | gl |

(v} | Other financlal
institutions,

NSS, Postal = e i = S
mavings, LIC
Policies, etc

(v} | Motor Vehicles
(details of :
maka, etc.) s =

{vi) | Jewellery {glve
details of ‘
weight and ; il el =
value}

{vli} | Other assals,
such as values o By o i =
of claims /
Linterests : o ]

Note: Value of Bands / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant hem means & persen substantially dependert on tha ncome of the
amployee,

—*17?‘(./
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f»—mé/@ /& f
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Gatalls of IMmOoys Ass@ls
[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have ta be Indicated]

Sr. Duscription Solf | Spouss 'hmnndiiii-"i"}’"5¥ﬁhndant-‘i’" Dependant-3
.. Na. s  Name(S) | Name  Name | _Etc, Mame
{ (i} | Agricultural Land

- Logation(s) i

« Survey number{s) .

- Extent (Total - - — Al —_
measyrement) 1

-Current market value | 5 { %
(i) | Nen-Agricultural Land '
- Location(s} |
- Survey number(s) g s 4 s
- Extent (Total :

measuramant)

~Current market value

(ili} | Buildings (Commercial
‘ and residential)
Location{s}

- Survey /daor — et — b
nurmbear(s}
- Extent (Total {
measurement) !
< Current market
value o 3

(iv) ; :1::::.:15&51' Apartments, e
- Loeation(s) e i
- Survey [daoor v 1 T ‘
number{s) bt ] :
- Extent (Total i i i iy
rmsazpremeant} 289 -

- Current market

value 2hedi

“Tv) | Others (such as . .
‘ interest in property) | i

(2) 1 give hersin below the details of my liabitities / overdues to public financial
institutions and government dues:-
[Mote 1 Please give separate detalls for each item)

Sr. | Description Hame & addross of Bapk / Amolnt outstanding as
Ne. Finsncial Institutions{s) / P R
] . Departrhent (s) -
(&) | (i) Loans fram Banks LA b
- § {ii} Loans from finarncial : A
| Institutions P T

3| (I} Government Dues:
(a) dues to departments
desling with government ; -
accommadation : 45 , : z e
{b) dues to departments
dealing with supply of . =
water ! : £ : -
{ {c) dues to departments ,
dealing with supply of e TR
electricity

el %@ﬂgfi‘



(d) dues to departments.

dealing with telephones 5 i
(e} dues to departments

dealing with government

transport (including — —

aircraft and helicoptars)
{f) Other dues, If any

(b) (1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
 Account Number (pat)] | AV X PC5603 A
(i) Wealth Tax [Also
Indicate the assessment e e
vear upto which Weaith
i Tax return fited, ]

{ (i) Sales Tax [Only in

i case of proprietary

| business] D &= i it i
{iv) Property Tax =i — )

€. Personal Detail
GPF/CPF/PRAN No.  :- PTs | BLA — 11b§ . l
Gender = E_'M ] ik

Date of Birth !- 779_ 0 _V:! 119 13 S_’ {DD/MBM/YYYY]

CIasstr?up - | C

(A/B/C)

Bihot JesigtatiNe Afiembiy. i
(Fuil Nama e.g. B.A.5.-Blhar Administrative Service,

Cadre =

B.5.5.- Bihar Secretarlat Service etc.)

Home District =

b1opajgany
1 hereby deciare that the above details are true to the best of my

knowledge and belief, e
= o7 A2
Signature ......caseve PibewanetAviss s3aciseitnbropensenran
Name of Employee: Lol Babu. Ch.ondhix
place:..Padna......... uestgnat[cﬂ:...Drl;&kt,....&Hzndz.mh..--...-
Date:..\110226...... 7 Department:..... LA L,
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)
in prescribed format.




